
CE.NTRAL ADI^INISTRATIUE TRIBUNAL, JABALPUR BENCH. JABALPUR 

O r ig in a l  Application  No. 328 of, 2004)
Jabalpur ,  t h i s  the 23rd day of A p r i l ,  2004A

Hon’ bls  Mr. MadsnMdhan, Jtiidicial Member

sHri K . L .  Balkrishana  Shetty 

son of Shri  Laxman Shatty ,

Aged 37 years ,

R / o t i l l a g e  Gandhipura,

Gavanahall i ,

D istrict- Hassan ,  Karnataka 

Presently R/o M ilitary  Hospital
Jabalpur (FI. P . ) APPLICANT

(By Adv/ocate - Ku. P . L .  Shriuastava )

UER5US

1. Union of India ,  Through 

Its  Secretary ,  Ministry 

of Defence ,  New D e lh i .

2 .  Commander 

Military  Hospital ,

Jabalpur .

3 .  Commandant,

Military  Ho sp ital ,  Jabalpur.  .

4 .  Colnel  

Military  Hosptial ,  Jabalpur .

ORDBR(ORAL)

The learned counsel for the applicant seeks 

permission to uithdrau th is  OA. Permission is  granted. 

T h e  OA is  dismissed as uithdraun with a liberty  to the 

applicant  to approach the proper forum.

(Madan Mohan) 

J u d ic ia l  Member
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